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IN THE CENTRAL ADMINISTRATIVE TRIBUNPL JAIPUR BENCH, JAIPUP

Af : : . . Date cf order:27th Auquqt, 2001

CP No. '54/2000 (OA Nc.321/1995)

Babu Laljs/o Shri Ghure Ram presently working as-Wirgman, Jaipur City

Postal Division, Jaipur

-.Petiticoner

Versus

S 1. Shri ' N.R.Bhottacharys, Chief Postmester, General,

Raja=than Circle, Jaipur .

2. : ’  Shri Shankar Lal, Senlor quperlntendenf of Post Off]ces,
I Jalput C1ty Pcstal DJvnslon, Ja1pur

.. Respondents

Mr. C.R.Sharma, ccunsel for the Petitioner

Mr. Arun Chaturvedi; ccunsel for the respondent s

CORAM:

Hdn'p1a>Mr.S.K.AgarWal,_Jﬁdicial Mamber--

-Hen'ble Mr.S.A.T.Rizvi, Administrafjve Member

S ORDER

Per Hon'ble Mr. S.K.Agarwal, Judicial Member

This Contempt Petition has arisen out of an crder passed

on 13.4.2000 in OA No.321/95, Bsbu Lal v.'Unicp of India and ors.

2, A reply to show-cause wes given by the opposite'pafty.

In the reply it has been sﬁjecifiéally fpointed_‘ out that the order

" possed by thia Tribunal haa'been-stayed by the order of Hon'ble the

High Court of Judicature for Rajasthan, Jaipur Bench in D.B.Civil Writ

Petition No.912/2001, copy of which'ié enclosed at Ann.R1.

3. ‘f . In view of _the order dated 13.4. 2000 pas 2ed by this

} Tr:buna] having been qtayad by Hon' ble the Hioh Court till diepcesal cof

the D.B. C1v1l Writ Petltlon, th1= Contempt Petition is abated and may

be revived on the app]:cat:on of the petltloner if the qtay granted by
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and it is necessitated by him.’

Hon'ble the Bigh Court ig vacated

W(SjA.T;RIZVI)
Adm. Member Judl .Member

9 -

: ! } (S.K.AGARWAL)



